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FT.3T. 2089(37). —HrelT LRI A, THT AT Tz, 1956 (1956 T 48) (& =ad o
THTA I<F ATSTHAT FglT TAT ) T 7T 3F T ITLTT (1) F T AT AT T2 AT TLH & G2 Tagd
T TSTHTT HATAT T SATEEAAT AT F1.37. 5486-E qTr@ 28/11/2025, ST AT & TSI, SFTETETI,
O I, |@ve 3, IuEe (i) H werriora i T off, gy T e F #f e oer & NH62 F R
175.00 & T=.#T. 250.900 T & q-T< & HHIT (FTSTeH/ To€ 9oy ATgd 2-7 /4~ T a1 3A119),
LA, TG ST TATAT 6 [0 IH ATAGAAT H ITA G ATGAT # FAATaE IR F7 (607 F3 T 0 e
i = iy ofF ;

ST ITh ATEEAAT T TIE Ih ATSHAAT il T 3F %l ITLTT (3) % e ariia "06/01/2026 Fr
“ ZEAT Uy [ERA9]”, 04/01/2026 T “TEear &1 " | TSHTTrd RT3 o ;

STarfeh FEAH TTTErTT 1 &7 3T % dgd aTa< I 94 g% &, o 9% fo=me 3 = & i saer

3T = T Rae fBFar T,

2941 GI/2026 (1)
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S FerH ITTARTE 7 3 SATATHaw T &Ter 39 i STLTT (1) F ATEL H, Feg 1T TERTE FT AIAT
IR

qdA: A, el TLRIT, TAT ITTAFRIET il 3h IS I T ST 9T 3T I ATAAR 1 o127 39
T ITLTT (1) BT T& TRAT T THNT F2d U, T TTTUT FLAT ¢ 196 3h SATAT § (AT I FT [di<h
TS o o0 37siA 3T ST =110

ST T, Fea 1T TLHIY, ITH ATAAIH 0l 1T 3 Al ITLTIT (2) F AL | T =TI FT g 6
TH ATAGAAT o TSI § THTAA T, I AqqAT | AT i ot fAeeat & 4= grae areafeas s 8
Feal T geae § [Afgd gr Srust |

I
TTET ¥ o 2t e forer & NH62 & .91, 175.00 7 3.1}, 250.900 % forT srei= it S arefy
HLAAT AIZd TTAT HLAAT Thad I &1 faawom

TS T ATH: ST ot &7 AT #ff TR
wAE || gaeer || i w1 T || s A i | g ar siEaT/ Raas =Rt &1 A
geqr || e AR
(FFAT )
1 2 3 4 5 6

AT HT ATH: TETHIR

T T A9 31 TA. A9

1 66//10 |[a<=hTer T.9q. 9=F 1.5232||fFrs i gfy . ae Bear- qof

2 66//20 |G .9, 9=F 1.4626||fFrs i iy .99+ g qof

T T qTH: 47 TA.TA. S,

3 10/1/1 ||t GER 0.0307|[sarfaeasT T T fZear- ot

4 10//1/2 [t AT 0.0034|[sFTfereas O Feory e gof

5 10/10  ||fsfy T 0.0325| |3 T TaerTer - Iof

6 10//11  ||fRsfr SEAL 0.0309|[sffaRraT afer wehorgaT Rear- aof

7 10/20 |[fasft T2 0.0292|[eoT FATY TAT T THeT 7= AT B
Tt

8 10//21  ||f=stT GEAdl 0.0275|[¥v] #TaT afe Tfe werer Jrat fZedr- qof

9 171171 |[fSsi T 0.0229|[srefaragwTe T A fear- 525/778,
FTef T T Fow fZear- 253/1556
TSI O g fRedT- 253/1556
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10

1711112

.9 e

0.0026

A=A T AT gedT- 525/778,
FTTH O e fge- 253/1556
TS I aeH feaT- 253/1556

11

17/110

T

0.0231

FTA-EH AT T AT9HH fGedT- 525/778,
T T Few Zear- 253/1556
TS I FH fger- 253/1556

12

17//11

0.0208

A HTE T AT fgedT- 525/778,
FTTH O Few fge- 253/1556
TS O FaH fger- 253/1556

13

171120

0.0188

FTAEHHT T AT9HH GedT1- 525/778,
Tl = FeH ReaT- 253/1556
TSIH = a2 fgear- 253/1556

14

171121

0.0171

FTAra AT T AT9HH e - 525/778,
T T Ferw Zear- 253/1556
TS O T fgedT- 253/1556

15

25/124/1

st

0.0392

THTHE T Agraiig gel- 1/2, sty
T Hewwtae fRe- 172,

16

25/124/2

IRl

.9, e

0.0035

e T weefiE R 172, Rl
T HeeRfee fRer- 172,

17

25/125/1

At

0.0364

SHTHE T Agraiig eedr- 1/2, fasafag
T Heewtag e 172,

18

25/125/2

At

.9 TET

0.0092

SHTHE T Agraiig feedr- 1/2, fasafag
o HeeRfee fRemr- 172,

19

26//1

0.0157

g T w172, Bl
T Heraiag R 1/2,

20

26//10

0.0146

SHTHE T Aeraiig eedr- 1/2, fasafag
T Heeafee fRemr- 172,

21

26//11

0.014

g T w172, Bl
T Aeraiag R 1/2,

22

26//20

0.0139

SHTHE T Agraiig oedr- 1/2, fasafig
T HeeRfee fRemr- 172,

23

26/1211

IREil

0.0352

it T wEeRfiE R 172, R
T Heewtag fBe- 172,
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24

26//121/2

Rl

.9 e

0.0137

SHTHE T Agraiig foedr- 1/2, fsatig
T Heeatee fZer- 172,

25

26//22/1

IREil

CIEE

0.0252

Jfie T wRefe R 172, et
T Heratag R 1/2,

26

26//22/2

Rl

.9 e

0.0203

SHTHE T Agraiig feedr- 1/2, fsatig
T Heeatee fZer- 172,

27

33/1

0.0242

TRAAl TAT ATA=E [GedT- 44/8489,
FATTAT AT AT [ReaT- 44/8489,
FOTATE T WA ZET- 1061/8489,
AT I d1ead gedr- 708/8489,
ARTET T eTerEE RET- 44/8489,
FEFAIAT T FATeE [2ET- 44/8489,
faeaTadT T ATr=e BeT- 44/8489,
A O A= e gedr- 45/8489,
THIFHTT T TS 119 (dT- 2122/8489,
TTSE T ORI fREET- 1012/8489),
FTITALTH T AT ZET- 1061/8489,
ATieaadl I FAaa<TH [RedT-
354/8489, HATFHAT T HELH fB&dT-
354/8489, TTSIEAT T A= e
44/8489, ATga¥TH T F¥a ZedT-
353/8489, HrATeAT Ui ATer== f2edT-
45/8489, FEITST T ATELH geHT-
1110/8489,

28

33//10

0.0152

TRl TAT ATA=E GeT- 44/8489,

FATAZET AT ATA=E [eHT- 44/8489,

FETATT T HIH 5edT- 1061/8489,

AT T Fa [ZedT- 708/8489,
FITEd T A= e gedr- 44/8489,
FEFLIGAT TAT ATAAR (BedT- 44/8489,
feaTeet T A= REaT- 44/8489,
AR O AT=s [geqT- 45/8489,
THIFHTT T TS T FT- 2122/8489,
TToIeg O Ui f2eET- 1012/8489,
AR T A fBeaT- 1061/8489,
erTfeaaar afer setavaH gear-
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354/8489, FHAATHH T AT G&T-
354/8489, AIrsadl T ATer=E fBedT-

44/8489, ATga¥Td I Fvae fZeT-
353/8489, THHTedT e ATer= f2edT-

45/8489, FEITS T ATEZH ZeHT-
1110/8489,

29

33/111

ATCHT 0.016

TRadl TAT ATA=E [T- 44/8489,
FeATeradT T AT=E BEET- 44/8489,
FEATA T HIC A ZEaT- 1061/8489,
AT T A ger- 708/8489,
AT AT ATA=E [EAT- 44/8489,
FEFL AT [T ATA= e FEaT- 44/8489,
et T Arer=e fReaT- 44/8489,
HARTH O AT=a (gedT1- 45/8489,
THIFHTT T TSI f3ed- 2122/8489,
TTeTes T Ui f2eaT- 1012/8489,
QATIATH I AT fZer- 1061/8489,
rTfeaae afer setava<H fger-
354/8489, ATFHTT T H@<TH fZeT-
354/8489, AYISIadT T A== fZeAT-

44/8489, ATgaTH T AT (Bedl-
353/8489, Hruradt ufar @rer=iz faw-

45/8489, FEITST T ATELH gedT-
1110/8489,

30

33//2

ATTHT 0.0051

TeRadl Tl ATer=E [RedT- 44/8489,
FATAET TAT ATAH S (edT- 44/8489,

FOATA T HIG I [Zea1- 1061/8489,
GAITA T e (ZeT- 708/8489,

qATTET AT ATA=E [ReaT- 44/8489,

THFLNSET [T ATA=S (GedT- 44/8489,
feaTeet T ATer=E REET- 44/8489,
AHH O A9 e [edr- 45/8489,
THAFHTL T TSI 2eaT- 2122/8489,
TS T ot 2T 1012/8489,
CDIELEAE: | RE] e f27T- 1061/8489,

rTfeaad afer seravay fBer-
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354/8489, FHAATHH T AT G&T-
354/8489, AIrsadl T ATer=E fBedT-

44/8489, ATga¥Td I Fvae fZeT-
353/8489, THHTedT e ATer= f2edT-

45/8489, FEITS T ATEZH ZeHT-
1110/8489,

31

33//20

ATCHT 0.017

TRadl TAT ATA=E [T- 44/8489,
FeATeradT T AT=E BEET- 44/8489,
FEATA T HIC A ZEaT- 1061/8489,
AT T A ger- 708/8489,
AT AT ATA=E [EAT- 44/8489,
FEFL AT [T ATA= e FEaT- 44/8489,
et T Arer=e fReaT- 44/8489,
HARTH O AT=a (gedT1- 45/8489,
THIFHTT T TSI f3ed- 2122/8489,
TTeTes T Ui f2eaT- 1012/8489,
QATIATH I AT fZer- 1061/8489,
rTfeaae afer setava<H fger-
354/8489, ATFHTT T H@<TH fZeT-
354/8489, AYISIadT T A== fZeAT-

44/8489, ATgaTH T AT (Bedl-
353/8489, Hruradt ufar @rer=iz faw-

45/8489, FEITST T ATELH gedT-
1110/8489,

32

33//121

ATTHT 0.0181

TeRadl Tl ATer=E [RedT- 44/8489,
FATAET TAT ATAH S (edT- 44/8489,

FOATA T HIG I [Zea1- 1061/8489,
GAITA T e (ZeT- 708/8489,

qATTET AT ATA=E [ReaT- 44/8489,

THFLNSET [T ATA=S (GedT- 44/8489,
feaTeet T ATer=E REET- 44/8489,
AHH O A9 e [edr- 45/8489,
THAFHTL T TSI 2eaT- 2122/8489,
TS T ot 2T 1012/8489,
CDIELEAE: | RE] e f27T- 1061/8489,

rTfeaad afer seravay fBer-
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354/8489, FHAATHH T AT G&T-
354/8489, AIrsadl T ATer=E fBedT-
44/8489, ATga¥Td I Fvae fZeT-
353/8489, THHTedT e ATer= f2edT-
45/8489, FEITS T ATEZH ZeHT-
1110/8489,

33 34//5/2 |[FTHTLT .9, 9=F 0.0001||s[ae TFEgH FeTaT WTEd AT 954
- of

34 42//1 || FTTAT 0.0192||F= =7 o I Zrerq 8 My fBear- o

35 42//10 ||t FTTAT 0.0202||F =7 H T T IrAaH fgear- qur

36 42//11 (= Elsanil 0.0213|[geft=rvs I raaaH f@edr- 754/1257
g e T Iraaas fBeaT- 503/1257

37 42//20 |[fFst AT 0.0224|(=wfarar FATT afe e Sradt Zear- 1/2
, Rvuer ofa gaer =rert {er- 172,

38 ||42//21/1||fesht AT 0.0155| (= ot afer e et fFer- 172
, Rvuer afa qaer =teT {Ger- 172,

39 42//21/2 ||T=stT FITAT 0.0078|[H¥i=dT 9fer ATer=e fReaT- I,

40 49//1 (st Elsanil 0.0238|[#ziadT afer Arer== fEear- I,

41 49//10  ||f=stT FTTAT 0.0244||#<i==T 9fer ATer=g RRedT- I,

42 49//11/1 |[|aewret .9 TET 0.025|TTsT. FTHTT

43 49//20/1 |[FFTEY .9, T 0.0073|[TsT. T

44 49//20/4 |[ETwTet 1.1 0.0182|[TTsT. FTHTT

IGEIREED
45 49//21/3 |[FTFTEY .. 0.0259||TTsT. TTHTT
IGEIREED

46 5//1 GEL T 0.0408|[X[ETAT Ifet LAFHATE fBeaT- I

47 5//10  |[fstT GERL 0.0409||TorSa®IT qfd aRATHg fBear- 1/2
AT g 3% TqUiig T JS ey
- 1/2

48 5/11  ||=stT GER 0.0392||TorS AT qfd arAHg - 1/2
EITSITHE 3% THg T Ietag
- 172,
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49

5/120

Hg_a.

0.0375

FOHHTE I T GeT- 460/1151

et O gt fRear- 231/1151
TfevaTATT T IS ET- 460/1151

50

5/121

0.0358

TIALHTE [ ITHAE (e T- T7

51

58//1

T
T

0.0263

AT [ SEHTA eqT- 1/7, FTH
T ST e - 1/7, Fwrefies o
ST e T- 1/7, FTREITA T SITHTA
=FHT- 1/7, THIATT [ SRMHTA (2eT-
1/7, AT T AT TZeaT- 1/7, grEadr
afer ST fgeaT- 1/7

52

58//10

k!

0.0267

TOTSHTALHATE T AT {2
1688/6755, TSIFEFHTT T THIATT
fEedT- 1689/6755, THIATT T TS XTH
EFHT- 1689/6755, XIS AT THIATT
feeT- 1689/6755 ,

53

58//11

0.0271

qFqATd T Agestig fRedr- qof

54

58//20

0.0275

AFrAATEAT TTd Agraieig feedT- qur

95

58//21

0.0279

AFrAATGAT TId Agraieg fRedT- gur

56

65//1/1

EJENEE!

0.0256

Taitag I fAsatag {er-
3690/11069 , eTfraaTad Tfer Werfdig

fReT- 3689/11069 , =iz T IwfiE
fReaT- 3690/11069

57

65//1/2

:

0.0028

qaTitHg I fAsatag {ear-
3690/11069 , eTfraaTad Tfer Werfdig

faeT- 3689/11069 , 2 fiE T It
faeT- 3690/11069

58

65//10

0.0288

qaTitag I fAsatag Bear-
3690/11069 , eTfraaTad Tfer Werxfdg

faeT- 3689/11069 , =g T It
fa=T- 3690/11069

59

65//11

0.0292

3690/11069 , eTfraaiTad qfer Werfdg

faeT- 3689/11069 , =g T It
fa=T- 3690/11069
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60

65//20

Hg_a.

0.0296

qATITHE I fAsatag Bear-
3690/11069 , eTfraaiTad Tfer Tgrsidg

fReT- 3689/11069 , =iz T IwfiE
fR=T- 3690/11069

61

65//21

0.03

qaATITHg O fAasatag Bear-
3690/11069 , eTfraaiTad Tfer Werfdg

fReT- 3689/11069 , =iz T IwfiE
fR=T- 3690/11069

62

74//1

0.0305

FTRT Ofd g BedT- 1/4 , F1qaH
T SAGH BedT- 1/4 , AaT=e
g BET- 1/4 , TOSHAEHT T
AMSIH %FFII- 1/4

63

74//10

0.0309

FTRT Ofd Sgaw Bea- 1/4 , w1
T G BEdT- 1/4 , Aam=e
g BET- 1/4 , TOSHaEH T
s fgeT- 1/4

64

74//11

.9, \eT

0.0313

ASTAFHAT ATHTH FZedT- 172,
FTHLHATL ATCHTIH fZedT- 1/2

65

74//20

.9, 3T

0.0317

FSTIFHAT T AHTH Be- 172,

AAAFHL AT T ACHTH BeaT- 1/2

66

74//21

0.0322

TS FRAT [T ATHTH Ze1- 1/6
FOUT TAT I AT Be- 1/6 , =@+
FYAT T ATATH FeqT- 1/6 , Ea+
FIAT T ATHTH FET- 1/6 , 107

g TAT e f2eaT- 1/6 , fas=
FHTL T ATCHTIH 2eqT- 1/6

67

7911111

0.0281

FHATRAT Iied TR BedT- 1/7

Feashe T [T ST e - 1/7 , arrasdt
T e {ET- 1/7 , asftere o
T BF - 1/7 , A A e O

T BEAT- 1/7 , THATHTT T
FATH BEAT- 1/7 , T30S [T AATH
e 1/7

68

7911172

0.0032

FHATRAT Iied SIATOH Bedr- 1/7

FeaaheT [T ST e - 1/7 , arasdt
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T ST BET- 1/7 , asftere
FaTH BF - 1/7 , A A e O
T FET- 1/7 , THRAFHR O
s B T- /7, |3 I s

- 1/7

69 79/10  |[fsfr .. 3TN 0.0263|[FsrrFHTE = ToraaeTH fFer- 172,
e T T fBe- 172

70 79/11 ||t GER 0.0204|[=FT =&t =T qawm f{er- 1/5 , disr <&t

afer g aar gEeH fFer- 175,
AWTEAT T q@aH G& - 1/5 , |47 34t
T qEe BE - 1/5 , TSE

T fRe- 1/5
71 (790201 [T .1, 0.0146|[TsT. FFTE
[BEIREED
72 79//21 || EISINET 0.0088|[wT=T Z&T qfe STHTe fedT- qot
ERIEC]
73 |lssi1 || T2 0.0038|/zz=r e T T - oof
74 94 GAEAKAI T.9q. 9% 11.3014{|qx TREET AT AT GLFT g6
-

Total| 15.8518

[®T. E. RW/JAI/RJ/CE-RO/NH-12012/2025/09/3D1]
g srHaET, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 20th April, 2026

S.0. 2089(E). — Whereas by the notification of the Government of India in the Ministry of Road Transport

and Highways, 5486-E Dated:28/11/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for Building(Widening/two lane with paved shoulder/four laning etc.), maintenance,
management and operation of NH62 in the stretch of land from Km. 175.00 to Km. 250.900 in the district of Shri
Ganganagar in the state of RAJASTHAN.

And whereas the substance of the said notification has been published in “The Indian Express” dated
06/01/2026 , “Rstriya Chhavi” dated 04/01/2026 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;
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11

Brief description of the land to be acquired, with or without structures, falling within the NH62 in the stretch of land

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

from Km. 175.00 to Km. 250.900 in the district of Shri Ganganagar in the state of RAJASTHAN

State: RAJASTHAN

||District: Shri Ganganagar

SL || Survey/Plot || Type of Land ||[Nature of Land Area|| Name of Land Owner/Interested Person
No. Number (in
Hectares)
Ll 2| 3 L4 | 5 | 6 |
|Taluk: Padampur |
|Village: 31 L.N.P. |
|1 ||66//10 ”Government ||GM Sadak || 1.5232||Departmental Land G.M. Sadak Share - Full |
|2 ||66//20 ”Government ||GM Sadak || 1.4626||Departmental Land G.M. Sadak Share - Full |
Village: 47 L.L.W. |
|3 || 10//1/1 ”Private ||Nahari || 0.0307||Jy0ti Swaroop son Nathuram Share- Full |
|4 || 10//1/2 ||Private ||Khala || 0.0034||Jy0ti Swaroop son Nathuram Share- Full |
[5 |[1o/10 |[Private ||Nahari || 0.0325]|Amit son of Ratanlal Share- Full |
|6 || 10//11 ”Private ||Nahari || 0.03 09||Pritigupta wife Praveenkumar Share- Full |
7 10//20 Private Nahari 0.0292|[Praveen Kumar Gupta son of Ramesh Chand
Gupta Share- Full
8 |[10//21 Private Nahari 0.0275||Renu Modi Wife Ravi Prakash Modi Share-
Full
9 17//1/1 Private Nahari 0.0229||Arvindkumar son of Nanakram Share-
525/778, Kashiram son of Balram Share-
253/1556, Rajiram son of Balram Share-
253/1556
10 (|17//1/2 Private G.M. Rasta 0.0026||Arvindkumar son of Nanakram Share-
525/778, Kashiram son of Balram Share-
253/1556, Rajiram son of Balram Share-
253/1556
11 |{17//10 Private Nahari 0.0231||Arvindkumar son of Nanakram Share-
525/778, Kashiram son of Balram Share-
253/1556, Rajiram son of Balram Share-
253/1556
12 |[17//11 Private Nahari 0.0208||Arvindkumar son of Nanakram Share-
525/778, Kashiram son of Balram Share-
253/1556, Rajiram son of Balram Share-
253/1556
13 |{17//20 Private Nahari 0.0188||Arvindkumar son of Nanakram Share-
525/778, Kashiram son of Balram Share-
253/1556, Rajiram son of Balram Share-
253/1556
14 |[17//21 Private Nahari 0.0171||Arvindkumar son of Nanakram Share-
525/778, Kashiram son of Balram Share-
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253/1556, Rajiram son of Balram Share-
253/1556

15

25//24/1

Private

Barani

0.0392

Prem Singh son of Mahendra Singh Share- 1/2,
Vijay Singh son of Mahendra Singh Share- 1/2

16

25//24/2

Private

G.M. Rasta

0.0035

Prem Singh son of Mahendra Singh Share- 1/2,
Vijay Singh son of Mahendra Singh Share- 1/2

17

25//25/1

Private

Barani

0.0364

Prem Singh son of Mahendra Singh Share- 1/2,
Vijay Singh son of Mahendra Singh Share- 1/2

18

25//25/2

Private

G.M. Rasta

0.0092

Prem Singh son of Mahendra Singh Share- 1/2,
Vijay Singh son of Mahendra Singh Share- 1/2

19

26//1

Private

Barani

0.0157

Prem Singh son of Mahendra Singh Share- 1/2,
Vijay Singh son of Mahendra Singh Share- 1/2

20

26//10

Private

Barani

0.0146

Prem Singh son of Mahendra Singh Share- 1/2,
Vijay Singh son of Mahendra Singh Share- 1/2

21

26//11

Private

Barani

0.014

Prem Singh son of Mahendra Singh Share- 1/2,
Vijay Singh son of Mahendra Singh Share- 1/2

22

26//20

Private

Barani

0.0139

Prem Singh son of Mahendra Singh Share- 1/2,
Vijay Singh son of Mahendra Singh Share- 1/2

23

26//21/1

Private

Barani

0.0352

Prem Singh son of Mahendra Singh Share- 1/2,
Vijay Singh son of Mahendra Singh Share- 1/2

24

26//21/2

Private

G.M. Rasta

0.0137

Prem Singh son of Mahendra Singh Share- 1/2,
Vijay Singh son of Mahendra Singh Share- 1/2

25

26//22/1

Private

Barani

0.0252

Prem Singh son of Mahendra Singh Share- 1/2,
Vijay Singh son of Mahendra Singh Share- 1/2

26

26//22/2

Private

G.M. Rasta

0.0203

Prem Singh son of Mahendra Singh Share- 1/2,
Vijay Singh son of Mahendra Singh Share- 1/2

27

33/11

Private

Barani

0.0242

Indradevi daughter of Lalchand Share-
44/8489, Kailashdevi daughter of Lalchand
Share- 44/8489, Krishnalal son of Motiram
Share- 1061/8489, Khetpal son Birbal Share-
708/8489, Taravanti daughter of Lalchand
Share- 44/8489, Baskaridevi daughter of
Lalchand Share- 44/8489, Birmadevi daughter
of Lalchand Share- 44/8489, Maniram son
Lalchand share- 45/8489, Rameshkumar S/o
Rajiram Share- 2122/8489, Rajendra S/o
Purnaram Share- 1012/8489, Shyopatram S/o
Motiram Share- 1061/8489, Shantidevi W/o
Balwantram Share- 354/8489, Sunilkumar S/o
Mukhram Share- 354/8489, Sarojdevi S/o
Lalchand Share- 44/8489, Sahab Ram S/o
Birbal Share- 353/8489, Seemadevi W/o
Lalchand Share- 45/8489, Hansraj S/o Bhadar
Ram Share- 1110/8489

28

33//10

Private

Barani

0.0152

Indradevi daughter of Lalchand Share-
44/8489, Kailashdevi daughter of Lalchand
Share- 44/8489, Krishnalal son of Motiram
Share- 1061/8489, Khetpal son Birbal Share-
708/8489, Taravanti daughter of Lalchand
Share- 44/8489, Baskaridevi daughter of
Lalchand Share- 44/8489, Birmadevi daughter
of Lalchand Share- 44/8489, Maniram son
Lalchand share- 45/8489, Rameshkumar S/o
Rajiram Share- 2122/8489, Rajendra S/o
Purnaram Share- 1012/8489, Shyopatram S/o
Motiram Share- 1061/8489, Shantidevi W/o
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Balwantram Share- 354/8489, Sunilkumar S/o
Mukhram Share- 354/8489, Sarojdevi S/o
Lalchand Share- 44/8489, Sahab Ram S/o
Birbal Share- 353/8489, Seemadevi W/o
Lalchand Share- 45/8489, Hansraj S/o Bhadar
Ram Share- 1110/8489

29

33//11

Private

Barani

0.016

Indradevi daughter of Lalchand Share-
44/8489, Kailashdevi daughter of Lalchand
Share- 44/8489, Krishnalal son of Motiram
Share- 1061/8489, Khetpal son Birbal Share-
708/8489, Taravanti daughter of Lalchand
Share- 44/8489, Baskaridevi daughter of
Lalchand Share- 44/8489, Birmadevi daughter
of Lalchand Share- 44/8489, Maniram son
Lalchand share- 45/8489, Rameshkumar S/o
Rajiram Share- 2122/8489, Rajendra S/o
Purnaram Share- 1012/8489, Shyopatram S/o
Motiram Share- 1061/8489, Shantidevi W/o
Balwantram Share- 354/8489, Sunilkumar S/o
Mukhram Share- 354/8489, Sarojdevi S/o
Lalchand Share- 44/8489, Sahab Ram S/o
Birbal Share- 353/8489, Seemadevi W/o
Lalchand Share- 45/8489, Hansraj S/o Bhadar
Ram Share- 1110/8489

30

33//2

Private

Barani

0.0051

Indradevi daughter of Lalchand Share-
44/8489, Kailashdevi daughter of Lalchand
Share- 44/8489, Krishnalal son of Motiram
Share- 1061/8489, Khetpal son Birbal Share-
708/8489, Taravanti daughter of Lalchand
Share- 44/8489, Baskaridevi daughter of
Lalchand Share- 44/8489, Birmadevi daughter
of Lalchand Share- 44/8489, Maniram son
Lalchand share- 45/8489, Rameshkumar S/o
Rajiram Share- 2122/8489, Rajendra S/o
Purnaram Share- 1012/8489, Shyopatram S/o
Motiram Share- 1061/8489, Shantidevi W/o
Balwantram Share- 354/8489, Sunilkumar S/o
Mukhram Share- 354/8489, Sarojdevi S/o
Lalchand Share- 44/8489, Sahab Ram S/o
Birbal Share- 353/8489, Seemadevi W/o
Lalchand Share- 45/8489, Hansraj S/o Bhadar
Ram Share- 1110/8489

31

33//20

Private

Barani

0.017

Indradevi daughter of Lalchand Share-
44/8489, Kailashdevi daughter of Lalchand
Share- 44/8489, Krishnalal son of Motiram
Share- 1061/8489, Khetpal son Birbal Share-
708/8489, Taravanti daughter of Lalchand
Share- 44/8489, Baskaridevi daughter of
Lalchand Share- 44/8489, Birmadevi daughter
of Lalchand Share- 44/8489, Maniram son
Lalchand share- 45/8489, Rameshkumar S/o
Rajiram Share- 2122/8489, Rajendra S/o
Purnaram Share- 1012/8489, Shyopatram S/o
Motiram Share- 1061/8489, Shantidevi W/o
Balwantram Share- 354/8489, Sunilkumar S/o
Mukhram Share- 354/8489, Sarojdevi S/o
Lalchand Share- 44/8489, Sahab Ram S/o
Birbal Share- 353/8489, Seemadevi W/o
Lalchand Share- 45/8489, Hansraj S/o Bhadar
Ram Share- 1110/8489
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32 |33//21

Private

Barani

0.0181

Indradevi daughter of Lalchand Share-
44/8489, Kailashdevi daughter of Lalchand
Share- 44/8489, Krishnalal son of Motiram
Share- 1061/8489, Khetpal son Birbal Share-
708/8489, Taravanti daughter of Lalchand
Share- 44/8489, Baskaridevi daughter of
Lalchand Share- 44/8489, Birmadevi daughter
of Lalchand Share- 44/8489, Maniram son
Lalchand share- 45/8489, Rameshkumar S/o
Rajiram Share- 2122/8489, Rajendra S/o
Purnaram Share- 1012/8489, Shyopatram S/o
Motiram Share- 1061/8489, Shantidevi W/o
Balwantram Share- 354/8489, Sunilkumar S/o
Mukhram Share- 354/8489, Sarojdevi S/o
Lalchand Share- 44/8489, Sahab Ram S/o
Birbal Share- 353/8489, Seemadevi W/o
Lalchand Share- 45/8489, Hansraj S/o Bhadar
Ram Share- 1110/8489

33 |34//5/2

Government

G.M. Sadak

0.0001

Ministry of Surface Transport Government of
India Road Share- Full

34 (|42/1

Private

Barani

0.0192

Dulichand Arya son of Daulat Ram Arya
Share- Full

135 |[42/710

| |Private

||Barani ||

0.0202

|Virendrakumar son of Daulatram Share- Full

36 |[42//11

Private

Barani

0.0213

Dulichand son of Daulatram Share- 754/1257,
Virendrakumar son of Daulatram Share-
503/1257

37 (|42//20

Private

Barani

0.0224

Kavita Kumari wife of Vikas Chaudhary
Share- 1/2, Dimple wife of Sudesh Chaudhary
Share- 1/2

38 |[42//21/1

Private

Barani

0.0155

Kavita Kumari wife of Vikas Chaudhary
Share- 1/2, Dimple wife of Sudesh Chaudhary
Share- 1/2

39 |[42/212

| |Private

||Barani ||

0.0078||Miradevi wife Lalchad part - Full

140 |[49/11

| |Private

||Barani ||

0.0238||Miradevi wife Lalchad part - Full

l41 |[49//10

| |Private

||Barani ||

0.0244|Miradevi wife Lalchad part - Full

l42 |l49/1111

| |Government

||G.M. Rasta ||

0.025||Govt. of Rajasthan

143 |[49/720/1

| |Government

||G.M. Rasta ||

0.0073||GOVt. of Rajasthan

l44 |[49/120/4

| |Government

||G.M. Sivaychak||

0.0182]|Govt. of Rajasthan

l45 |[49/21/3

| |Government

||G.M. Sivaychak]||

0.0259||Govt. of Rajasthan

la6 |[5/11

| |Private

||Nahari ||

0.0408||Renubala wife Suresh Kumar Share- Full

47 |(5//10

Private

Nahari

0.0409

Ranjit Kaur wife of Gurcharan Singh, Share-
1/2, Sukhraj Singh alias Swarn Singh son of
Chagang Singh, Share- 1/2,

48 ||5/11

Private

Nahari

0.0392

Ranjit Kaur wife of Gurcharan Singh, Share-
1/2, Sukhraj Singh alias Swarn Singh son of
Chagang Singh, Share- 1/2,

49 ||5//20

Private

Nahari

0.0375

Krishnakumar son of Gopiram Share-
460/1151, Dinesh son of Murarilal Share-
231/1151, Panindarnath son of Dosraj Share-
460/1151

50 |[5/21

| |Private

| |Nahari | |

0.0358

|Pawan Kumar son of Uttam Chand Share- Full

51 ||58//1

Private

Nahari

0.0263

Omprakash son of Jagmal Share- 1/7, Kaluram
son of Jagmal Share- 1/7, Kashiram son of
Jagmal Share- 1/7, Narendrapal son of Jagmal
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Share- 1/7, Rampratap son of Jagmal Share-
1/7, Subhash son of Jagmal Share- 1/7,
Sureshwati wife of Jagmal Share- 1/7

52

58//10

Private

Nahari

0.0267

Ranjitkumar son of Rampratap Share-
1688/6755, Rajendrakumar son of Rampratap
Share- 1689/6755, Rampratap son of Rajiram
Share- 1689/6755, Saroj daughter of
Rampratap Share- 1689/6755

53

|I58//11

| |Private

| |Nahari

0.0271|[Shakuntala Devi wife of Mahendra Singh |

|54

||58//20

| |Private

| |Nahari

0.0275|[Shakuntala Devi wife of Mahendra Singh |

55

|I58//21

| |Private

| |Nahari

0.0279||Shakuntala Devi wife of Mahendra Singh |

56

65//1/1

Private

Nahari

0.0256

Bhavanisingh son of Vijaysingh, Share-
3690/11069, Shakuntala Devi, wife of
Mahendrasingh, Share- 3689/11069, Harisingh
son of Premsingh, Share- 3690/11069,

57

65//1/2

Private

Khala

0.0028

Bhavanisingh son of Vijaysingh, Share-
3690/11069, Shakuntala Devi, wife of
Mahendrasingh, Share- 3689/11069, Harisingh
son of Premsingh, Share- 3690/11069,

58

65//10

Private

Nahari

0.0288

Bhavanisingh son of Vijaysingh, Share-
3690/11069, Shakuntala Devi, wife of
Mahendrasingh, Share- 3689/11069, Harisingh
son of Premsingh, Share- 3690/11069,

59

65//11

Private

Nahari

0.0292

Bhavanisingh son of Vijaysingh, Share-
3690/11069, Shakuntala Devi, wife of
Mahendrasingh, Share- 3689/11069, Harisingh
son of Premsingh, Share- 3690/11069,

60

65//20

Private

Nahari

0.0296

Bhavanisingh son of Vijaysingh, Share-
3690/11069, Shakuntala Devi, wife of
Mahendrasingh, Share- 3689/11069, Harisingh
son of Premsingh, Share- 3690/11069,

61

65//21

Private

Nahari

0.03

Bhavanisingh son of Vijaysingh, Share-
3690/11069, Shakuntala Devi, wife of
Mahendrasingh, Share- 3689/11069, Harisingh
son of Premsingh, Share- 3690/11069,

62

74//1

Private

Nahari

0.0305

Ankauri wife of Aaduram Share- 1/4, Kaluram
son of Aaduram Share- 1/4, Bhagwanaram son
of Aaduram Share- 1/4, Ranjitkumar son of
Aaduram Share- 1/4

63

74//10

Private

Nahari

0.0309

Ankauri wife of Aaduram Share- 1/4, Kaluram
son of Aaduram Share- 1/4, Bhagwanaram son
of Aaduram Share- 1/4, Ranjitkumar son of
Aaduram Share- 1/4

64

74//11

Private

G.M. Bhatta

0.0313

Ajay Kumar Atmaram Share- 1/2, Deepak
Kumar Atmaram Share- 1/2

65

74//20

Private

G.M. Udhyog

0.0317

Ajay Kathuria son of Atmaram Share- 1/2,
Chetan Kathuria son of Atmaram Share- 1/2

66

74//21

Private

G.M. Bhatta

0.0322

Ajay Kathuria s/o Atmaram Share- 1/6,
Krishna Rani Wife Atmaram Share- 1/6,
Chetan Kathuria son of Atmaram Share- 1/6,
Deepak Kathuria s/o Atmaram Share- 1/6,
Renu Dahuja daughter of Atmaram Share- 1/6,
Vijay Kumar son of Atmaram Share- 1/6

67

79//1/1

Private

Nahari

0.0281

Kamaladevi wife of Annaram Share- 1/7,
Chandrakala daughter of Annaram Share- 1/7,
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Taravanti daughter of Annaram Share- 1/7,
Banshilal son of Annaram Share- 1/7,
Mahendrakumar son of Annaram Share- 1/7,
Rakeshkumar son of Annaram Share- 1/7,
Saroj daughter of Annaram Share- 1/7

79//1/2 Private Khala 0.0032||Kamaladevi wife of Annaram Share- 1/7,
Chandrakala daughter of Annaram Share- 1/7,
Taravanti daughter of Annaram Share- 1/7,
Banshilal son of Annaram Share- 1/7,
Mahendrakumar son of Annaram Share- 1/7,
Rakeshkumar son of Annaram Share- 1/7,
Saroj daughter of Annaram Share- 1/7

79//10 Private G.M. Udhyog 0.0263|[Sanjay Kumar son of Ganpat Ram, Share- 1/2,
Sunil Kumar daughter of Gopiram, Share- 1/2,
79//11 Private Nahari 0.0204||Chuki Devi daughter Mukhram share- 1/5,

Teeja Devi Wife Mukhram Father Mukhram
Share - 1/5, Bhagwanti daughter of Mukhram
Share- 1/5, Mena Devi daughter of Mukhram
Share- 1/5, Rajaram son of Mukhram Share-
1/5

||79//20/ 1 ”Government ||GM Sivaychak” 0.0146||GOVt. of Rajasthan |
79//21 Private Udhyogik 0.0088|[Maya Devi wife of Jagmal Hissa- Full
Paryojan
||88// 1 ||Private ||Nahari || 0.0038||Tahalsingh son of Chanansingh Share- Full |
94 Government G.M. Sadak 11.3014||Ministry of Surface Transport Government of

India Road Share- Full

Total|| 15.8518)|| |
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